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PH. NO. 02133-223435 

ATUL STONE CRUSHERS 

GAT NO. 2307 

MP Mahalunge, Padwal, Tal. Ambegaon, Dist. Pune 

 

DATE: 17/03/2025 

To, 

Regional Officer, 

MPCB, Pune. 

 

                             Reference: MPCB/ROP/PD2503110005 

Sir, 

I, the Applicant, Mr. Karale Magan Mhatarba, is in the ‘Crusher Business’ since 

2011 at Padwal, Mahalunge. In the course of the said business, various 

Governmental, semi-governmental and local licenses/permissions are to be 

obtained. Example: Mining permit, environment permit, pollution control board 

permit, six-monthly compliance report (environment, forest and meteorological 

department) and is reported to the Nagpur Regional Director. 

1) In the course of the said work, there is water consumption is of large 

quantity. As the mining site is nearby, having large amount of water stored 

in it, the said water is used for internal roads, conveyors (belts), trees, 

surrounding open space, crushing machinery, stock as and when necessary. 

Therefore, the conveyor, area surrounding the machinery, stock, jaw 

crushers have not been covered by any shed or covers. The wheels of the 

same have been completely covered. 

2) At the work site where the crusher is situated, around 500-600 trees have 

been planted into 4 to 5 lines on all four sides of the machinery. Further, as 

there are workmen’s rooms and machinery rooms which covers the whole 

west side of the machinery, there is no need to construct a separate fence 

and a wind breaking wall. 

3) At the work site, regular wetting and cleaning of the internal roads is also 

carried out. 
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4)  The eastern area of the work site is situated at an elevated plane which acts 

as a barrier and as a result dust, wind, etc. is unable to move forward. 

5) The site office is located in Manchar and therefore, for security purposes, 

all the work-related documents and papers are kept in the said office. If I 

receive a prior notice then I shall see to it that the required documents are 

presented to you during your visit and that all the further instructions and 

conditions given by you shall be complied with; therefore, it is my humble 

request to you to accept this Application. 

Copy supplied with; 

i. Mining permit 

ii. Environment permit 

iii. Six-monthly compliance report 

iv. Pollution control permit 

                                                                                 Sd/- 

                                                                     Atul Stone Crushers 

                                                    (Through its proprietor Magan M. Karale) 

                                                      17.03.2025 
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